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ITEM NO.27+42     Court 9 (Video Conferencing)         SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  1810/2021

STATE BANK OF INDIA                                Appellant(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(FOR ADMISSION and IA No.65182/2021-STAY APPLICATION )

With

Civil Appeal  No(s).  2227/2021

UV ASSET RECONSTRUCTION COMPANY LIMITED            Appellant(s)

                                VERSUS

VIJAY KUMAR IYER & ORS.                            Respondent(s)

(IA No.69996/2021-EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT and IA No.69995/2021-STAY APPLICATION[TO BE TAKEN UP ALONG
WITH ITEM NO.27 I.E. C.A. No. 1810/2021] )
 
Date : 28-06-2021 This appeal was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE S. ABDUL NAZEER
        HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN

For Appellant(s) Mr. Harish Salve, Senior Advocate
Mr. Raunak Dhillon, Advocate
Mr. Madhav Kanoria, Advocate
Mr. Aditya Marwah, Advocate
Mr. Shubhankar Jain, Advocate
M/S.  Cyril Amarchand Mangaldas, AOR

Mr. Dhruv Dewan, Advocate
Mr. Rohan Batra, AOR.
Ms. Harshita Choubey, Adv.
Ms. Chandni Ghatak, Adv. 
Mr. Dhruv Sethi, Adv.
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For Respondent(s) Mr. Tushar Mehta, SGI
      Mr. Balbir Singh, ASG
                    Mr.  Gurmeet Singh Makar, AOR
                    Mohd. Akhil, Adv.
                    Ms. Kanu Agrawal, Adv.
                    Mr. S.K.Singhania, Adv.
                    Mr. Amit Mahajan, Adv.
                    

          UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice.

(JAGDISH KUMAR)                                 (KAMLESH RAWAT)
COURT MASTER (SH)                                COURT MASTER (NSH)


